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THE HON'BLE MR.D.SURYA RAO: 
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Application under Section 19 of the Administrative 

Tribunals Act, 1985, praying that in the circumstances stated 

therein the Tribunal will be pleased to A.>hLU1 cjjiDkwa -1p 
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MR. 0. GOVAROHANACHARY 	 'MR. N..R.OEVARAJ 	CCSC 

Counsel for Applicants 

Mr.M.P.Chndramouli, S .C.for 
Govt.of AP. 

(Counsel rorRespondents) 

ADMIT.  
t14tsycJ 
Wood the Learned Counsel for the Applicant, Mr. 

N.R.Devaraj ,& I 	4 4xVQal)t4ya<XWa43(, C.G.S.C. anJ Fir. M.P. 

Cbandramouli, S.C.for Govt. of A.P. 

This is a matter relating to sponsor&ng of candi-

dates for the posts of Asst.Fireman & Khala$is in the 

Naval Dock Yard, Uisakhapatnamp pursuant to the Notif'i-

catioc no.PIR/02l7/BCt dt.6-8-1986 of the first respon-

dent Eent to the Employment Exchange. The applicants 
-'AA.  

allegeV that although they have registeredjjn the Employ-

ment Exchange in the years 1978; 197j, 1974 and 1979 res-

pectively1 hough persons who have registered their 

names later to them were sponsored by the, Enployment 
7 

Exchange for the above posts,theirA names were not sponsored 0 
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aJ.Aa.kL..aa.,±.1Ja$ the first respondent is not considering 
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thei for employment in the posts notifieid. The names 

and t#e Employment Exchange Registration Nqrnbers are 

as follows 

Name of the Applicant 	Employhent Regn.No. 

5/shri 1. M. Tata Rao 	 10331/78 

	

2. S. Dhanaraju 	 29053/79 
.3. A. Sathi Raju 	 5955/74 

4. M. Ravindra Roy 

C 

The application is finally disposed of with the 

following "direction 

(a) The Employment Officer, Technical4lisakhapatnarn (2nd 

Respondent) shall forward the names of the, applicants if 

the names of the persons who had registered their names 

later VM the applicants were forwarded to the Naval Dock 

Yard for consideration to the said posts; 
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(b) The Administrative Dfficer,Naval Dock 'a'd, 

Visakhapatnarn(first respondent shall consier the 

appljcahts fo2 the respective osts, if pn~lsored 

by the mp1oyent Officer alonjuith other Jndidates 

alread4 sonsred by the Employent Exchangesubject 

to their fulfiflhing the quaiifiJation prescibed. 

4 
Fo ordA as to costs. 

ç ' q 	H 
.N.JAASIMHA) 	 (D.5UHYARAO) 

11 
ce-Chairman 	 Member 

18th Feb.[ 1987. 
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